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IN TEL CENIRAL ADIINISTRATIVE TRIBUNAL HYLEZRABAD BENCH AL LLE2BAD '

s\.

- 0.2,%0. 716/95.

Date of Order: 10-9-97.
Between: . .

- Das Seshaiah.

; [ ] : Applicant. AR
ang

.1, The Union of India, rep. by '
- . its General Manager,
g SC Rly, Secunderabad.
] o . . -
- 2. The Chief Engineer/Construction,
f SC Rly, Secunderabad. '
5 .
g 3. The ﬁivisional Rajilway HMHanoger, P
i : SC Rly, Vijayawada. : -
h ' _ -
'( 4. The Divisional Engineer/Toubling,

sC Ily, Vijayawada. :

5 o Pegpondents,
'.'_  For the Applicant: Mr,¥,Hari Prasad, Advocate. _
E- For the Resybndents: Mr,V,PBheemanna, SC for Rlys.
r £ ! . .

CURAM: : ' . '
‘ THE I-DN'BL;:.‘ MILH.KJINDRA FRASAD : MIMBIR({AIMN,) : .

The Tribunal macdzs -the following Uxder:-~

-

ST T TR, T

This case has not been properly persued and there

is no appearance on behalf of the applicant even on 3-9-97 and

F. ~ 9-9-97. The case is dismissed for default,

g ' S ) ek k?
: ' Deputy Registrar(J)cC
l
4 N
| To
L
; 1. ihe Gecneral Manager, . .
’ Union of India, S8.C.Rly, 'secunderabad.
2, The Chief Ingineer/Construction,
SC Rly, Secunderabad.
3. “he mivisional kailway Fanager,
SC Ky, Vijesyawada.
4., The Divisional BEngineer/Toubling,
. 8C Rly, Vijayawada. _
5., ohe copy to Mr.K.Hariprasad, idvocate, High Court of A.P.Hyd, .

(%))
-

vane copy to HMr.V,Bheemznna, Addl.CGSC.CAT.Hyd.(7)One spare copy. .
P ‘ _ .



TYPED BY; CHECKED BY;
COMPARED BY. - AFFROVLD BY: \

IN THL CENTRAL ADMINISTRATIVE TRIBU
HYDERABAD BEHCH AT HYDERABAD

THE HON'BBE MR,JUETICE.
' VICE~CHATIRMAN

, Anjd
. . «
- THE HON'RELE VR4 Hoe RAJENDRA PRASAD s M{A)

l\qn;‘f.} /Rq‘:;- ,/C"‘;&-IJO. .
, in
00w Y1 A \C), &

T No, (W,p, )

Admitted fand Interim directions issued.

allowed

Disposed of with Directions.,
* Dismisspd.

Dismisked as withdrawn

Dismissed for default

e ]
Or dere dpre jedied

.No.order as ta costs.,
[ — —m
ey garef -st'r‘umu
Coataif Adminis&vq Tribunal
wow DESPATEH
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WYEA ARAD WEINCHE J
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